f1 TEM NO. 52 COURT NO. 13 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).10526/2011

(From the judgrment and order dated 05/10/2010 in wp no. 4978/ 1990
of THE Hl GH COURT OF JUDI CATURE AT ALLAHABAD)

RAM BAHADUR SI NGH (D) TH. LRS. Pet i ti oner (s)
VERSUS

STATE OF U.P. & ANR Respondent ( s)

(Wth office report)

Date: 25/11/2011 This Petition was called on for hearing today.

CORAM :
HON BLE DR JUSTI CE B. S. CHAUHAN
HON BLE MR JUSTICE T.S. THAKUR

For Petitioner(s)
M. Jatin Zaveri, Adv.
For Respondent (s)
UPON hearing counsel the Court nmade the foll ow ng

ORDER

List after service is conplete.

(O P. Sharm) ( MS. Negi )
Court Master Court Master



